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MR. CHAIRMAN: Shri Murasoli 

Maran. He is absent. Shri Atal Bihari 
Vajpayee. He is absent. Shri Dharam 
Chander Prashant. He is absent. Shri 
Rafique Alam. 

SHRI   RAFIQ   ALAM   (Bihar):     Sir, 
 beg to move the following  Motion: "That  
Shrimati  Pratibha '  Devisingh! Patil be chosen as 
the Deputy Chairman of the Rajya Sabha." 

SHRIMATI AMARJIT KAUR (Punjab)   
; Sir, I second the Motion. 

SHRI ALADI ARUNA alias V. 
ARUNACHALAM (Tamil Nadu): Sir, I 
beg to move the following Motion; 

"That Shrimati Pratibha Devisingh 
Patil be chosen as the Deputy Chairman 
of the Rajya Shaba." 

SHRI M. KADHARSHA (Tamil Nadu): 
Sir, I second the Motion. 

SHRI N. K. P. SALVE (Maharashtra) 
Sir, I beg to move the following Motion: 

"That Shrimati Pratibha Devisingh 
Patil be chosen as the Deputy Chairman 
of the Rajya Sabha." 

SHRI P. N. SUKUL (Uttar Pradesh): 
Sir, I second the Motion. 

SHRI M. P. KAUSHIK (Haryana): Sir, I 
beg to move the following Motion: 

"That  Shrimati     Pratibha  Devisingh 
Patil be chosen as the Deputy Chairman 
of the Rajya Sabha." 

DR. MOHD. HASHIM KIDWAI (Uttar 
Pradesh) : Sir, I second the Motion. 

THE MINISTER OF COMMERCE 
(SHRI P. SHIV SHANKAR): Sir, I beg to 
move  the following Motion: 

"That Shrimati Pratibha Devisingh 
Patil be chosen as the Deputy Chairman 
of the Rajya Sabha." 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF CHEMICALS AND 
PETRO CHEMICALS   IN THE   MINIS-     

TRY OF INDUSTRY (SHRI R. K. JAI-
CHANDRA SINGH) : Sir, I second the 
Motion. 

MR. CHAIRMAN; I shall put the first 
Motion moved by Shri Vishwanath Pratap 
Singh and duly seconded by Shri M. M. Jacob 
to vote. The question is : 

"That Shrimati Pratibha Devisingh Patil 
be chosen as the Deputy Chairman of the 
Rajya Sabha." 

The question was put and the motion was 
adopted. 

MR. CHAIRMAN: I declare Shrimati 
Pratibha Devisingh Patil as having been 
chosen as the Deputy Chairman of the Rajya 
Sabha. 

The Leader of the Opposition will now ask 
her to take her seat. 

SHRI DIPEN GHOSH; Now, I allow her to 
cross; the floor. 

MR. CHAIRMAN: Shrimati Kanak 
Mukherjee has the precedence to felicitate 
her. 

FELICITATIONS TO THE DEPUTY 
CHAIRMAN 

SHRIMATI KANAK MUKHERJEE (West 
Bengal): Sir, it is my proud privilege to 
congratulate first my colleague and dear sister, 
Shrimati Pratibha Devisingh Patil, for her 
grand victory and for her election to the post 
of Deputy Chairman. Sir, apart from her 
personal qualities, she has worked as a 
Minister in her State for quite a long time. She 
has also been the Leader of the Opposition in 
her State. So, I have full confidence that she 
has experience and that she has efficiency. 
And, Sir, with the help of the Opposition and 
with the help of all the parties, left, right and 
centre .. . (Interruptions')  most fittingly, I 
hope, she will uphold the prestige and honour 
of this esteemed Chair and she will also 
uphold the dignity and prestige of this august 
House. 

I 
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With this confidence in her, Sir, I again 
congratulate her wholeheartedly. Thank you, 
Sir. 

MR. CHAIRMAN; Now, the honourable 
Prime Minister. 

THE PRIME MINISTER (SHRI RAJIV 
GANDHI)  Mr. Chairman, Sir I wish to 
congratulate Shrimati Pratibha Devisingh 
Patil on her election as the Deputy Chairman. 

Sir, her experience in the political field, in 
the co-operative movement, in social work, in 
the field of women's rights, in the Legislature 
both as the Leader of the Opposition and on 
the Government side, and the many portfolios 
that she has held in the Government will, no 
doubt, help her in carrying the whole House 
with her when she is  in the Chair. 

The Rajya Sabha is a Chamber full of 
vigour and quality with a lot of responsible 
debate and serious debate, matched sometimes 
by animation—perhaps, I think, that is the 
best word that can be used—and I have no 
doubt that she will be impartial and fair and 
she will have the full support of the 
Government benches and, I have no doubt, the 
Opposition benches as well. 

My congratulations to her. Thank you, Sir. 

MR. CHAIRMAN: Yes, Mr. Dipen Ghosh. 

SHRI DIPEN GHOSH (West Bengal): Mr. 
Chairman, Sir, I join the Prime Minister. .. 

SHRI NIRMAL CHATTERJEE  (West 
Bengal): Sir, for once he is agreeing with, the 
Prime Minister !  (Interruptions). 

SHRI DIPEN GHOSH: Many times in the 
past we agreed and many times in the future 
also We will agree when the interest of the 
nation is  at stake. 

Mr. Chairman, Sir, I join the Prime 
Minister in congratulating Shrimati Pratibha 
Devisingh Patil on being elected as the 
Deputy Chairman of the Rajya Sabha. As you 
know, our putting up a candidate was 

not against her. All the same, it was more as a 
symbolic protest to the ruling party 
disagreeing to offer the post of Deputy 
Chairman to the Opposition as was done in the 
past, sometimes, in the case of Shri Godey 
Murahari, in the case of Shri. Ram Niwas 
Mirdha and in the case of Mr. Khobragade. 
However, as has been mentioned, Shrimati 
Patil was a Minister in the Government of 
Maharashtra for about 14 or 15 years and, at 
the same time, she has also the quality of the 
Leader of Opposition, and, therefore, we will 
find in her, I hops, a combination of the two. 
Naturally, I hope that while she takes up the 
cudgel for the Government, she will also take 
up the cudgel for the Opposition as she 
combines in herself the two qualities, as I 
mentioned, and as she knows the requirements 
of the Opposition in a House of legislation. By 
nature, Sir, she appears to be calm and quiet 
and I hope she will be in a position to instill a 
part of her calmness in the otherwise stormy 
Rajya Sabha. Thank you, Sir. 

MR. CHAIRMAN; Mr. Aladi Aruna. 

SHRI ALADI ARUNA alias V. 
ARUNACHALAM (Tamil Nadu)  Mr. 
Chairman, Sir, I share the sentiments ex-
pressed by the honourable Prime Minister 
regarding the election of Shrimati Prati-bha 
Devisingh Patil as the Deputy Chairman of 
this august House. 

Sir, the party in power has proposed a right 
person to this respectable office. I am pleased 
to note that Shrimati Pratibha Devisingh Patil 
has vast experience as a Minister as well as 
the Leader of the Opposition in Maharashtra. 
The administration of the House hardly 
requires much, knowledge of rules and 
regulations, but it requires tolerance and 
patience which are the innate qualities of our 
newly elected Deputy Chairman. 

Sir, she comes from Madras.. .Sorry, Sir, ... 
(Interruptions). She comes from 
Maharashtra,... (Interruptions). I always think 
of my State and that is why I said like that.   
(Interruptions). 
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SHRI PARVATHANENI UPENDRA 
(Andhra Pradesh): He has been adopted by the 
Congress (I) Party and he is also adopting her! 
(Interruptions'). She comes from Mararashtra 
which belongs neither to the north nor to the 
south but is in between. I hope she will always 
be neutral, well balanced and judicious in her 
dealings. I wish her success on behalf of 
Anna-DMK and on behalf of our beloved 
leader, Dr. MGR, and I congratulate her with 
full of hope and greet her with a pure heart and 
welcome her with folded hands. 

 

SHRI PARVATHANENI UPENDRA: Mr. 
Chairman, Sir, I, on behalf of my party, offer 
my felicitations to Pratibhaji on her election 
as Deputy Chairman of this august House. As 
my colleague, Mr. Dipen Ghosh, has pointed 
out, we have personally nothing against 
Pratibhaji. It was a symbolic contest which we 
put up, as a protest against Government's 
disregard for the convention of offering the 
post of Deputy Chairman to the Opposition. 
Even while doing so, we were not frivolous. 
We put up the best possible candidate from 
this side, Shrimati Kanak Mukherjee, a mem-
ber on the Panel of Vice-Chairmen, with a 
long parliamentary career, a lady who, though 
less seen, is more heard for her sonorous and 
resounding voice. 

We have another charming lady here after 
Najmaji, to occupy the Chair as Deputy 
Chairman. But there is a lot of contrast 
between Pratibhaji and Najmaji. Our new 
Deputy Chairman is like homespun khadi 
which she is fond of while Najmaji is like 
American georgette which perhaps she is fond 
of. Pratibhaji is more native and Najmaji is 
more cosmopoli-lan. (Interruption) but, of 
course, appearances and deceptive. A soft-
spoken lady can be very tough sometimes, as 
yott yourself, Sir, a soft-spoken person, have 
proved that you can be tough. Bapu Kaldate 
spoke about her efficiency. We need not 
discover it how. Her parents themselves had 
discovered it and that was whe they had named 
her Pratibha. She personifies pratibha. She is 
Devi. Like a Devi, let her be impartial in 
dispensing justice to both the ruling party and 
the Opposition. She is Singh. But let her not 
sing in praise of her leader or party any more 
because now she belongs to all of us. She is a 
Patel. I know she will be tough with unruly 
and recalcitrant elements. Sir, she was a 
Commandant also of the Home Guards. I do 
not know how many people know it.     
Therefore. she can handle the 
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She was a champion in table tennis in her 
days, and the House often has ding-dong 
battles-singles, doubles and mixed' doubles, 
and I am sure she will add to the liveliness of 
the House. 

Lastly, Sir, she has a long parliamentary 
career and experience as a Minister, nd I don't 
know with such experience why they are 
putting her in the Chair instead of making her 
an efficient Minister. (Interruptions) 

AN HON. MEMBER: A stepping (tone! 

SHRI PARVATHANENI UPENDRA: I 
don't know if it is a stepping stone. We 
strongly protest because after elevating persons 
to the Chair they are again bringing them down 
and making them Ministers If they want to 
make them Ministers, better make them 
Ministers straightway instead of creating this 
gap now and then. 

Sir, I once again congratulate Pratibhaji on 
her victory in the election, and I am sure that 
this House will be benefited by her experience. 

Thank you. 

SHRI N. E. BALARAM (Kerala): Mr. 
Chairman, Sir, I also share the sentiments 
expressed by my friends on the election of 
Shrimati Pratibha Patil as Deputy Chairman. 
I have no doubt that with her vast experience 
as a Minister and as a political worker she 
will be a very successful Deputy Chairman!. 

I congratulate her. 

MR.  CHAIRMAN:   Mr Gopalsamy. 

SHRI V. GOPALSAMY (Tamil Nadu): 
Mr. Chairman, Sir, I associate myself with 
the hon. Prime Minister and also the hon. 
leader of the Opposition to offer my 
felicitations on my behalf and also on behalf 
of my party to the newly elected Deputy 
Chairman, Madam Pratibha Patil. 

Sir, when the Chinese cannons rose on the 
frontiers, Madam Pratibha came lor ward to 
dedicate her services to this country in the 
capasity as a Commander    of    -Home 
Guards.    The role of the Opposition is very 
important and sienificant   in 
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[Shri V. Gopalsamy] a Parliamentary 
Democracy. And Madam Pratibha Patil, 
who has held the post of Leader of the 
Opposition in Maharashtra Assembly 
should surely uphold the highest traditions 
of this House. Sir, I hope Members like me 
who were attached to the 'Others' Group 
will be given sufficient time because very 
often we become the victims of time 
constraint. Sir, at this juncture I wish her 
every success. 

MR.  CHAIRMAN:   .Shri A.  G.  Kul-
karni. 

SHRI K. MOHANAN (Kerala): You 
speak in Marathi. 

SHRI A. G. KULKARNI (Maharash-
tra): Nobody can understand it. Sir, on 
behalf of myself and as the Chief Spokes-
man of the 'Unattached Group of Members' 
of the Rajya Sabha. 

SHRI V. GOPALSAMY: I wish he con-
tinues here. 

SHRI  A.   G.  KULKARNI:   Who   has 
told you that I am not going to continue? 
Sir, I offer my felicitations and congratul 
ations to my erstwhile colleague, Mrs. Pra 
tibha Patil.    Sir, I have known her poli 
tical career for a very long period.    She 
has  been described,  as very  efficient and 
soft-spoken  and  avoiding  always  to hurt 
anybody's feelings.    I have seen her   for 
the last 17 or 18 years as a Minister, as 
also in  the  Opposition.    Sir,  the  unique 
characteristic  in  Mrs.   Patil  is  that    she 
has   during   all  her  life    avoided   taking 
sides in a controversy.    She has been al 
ways dedicated to a single purpose, to    a 
single political philosophy and that,    Sir, 
is the unique quality of Mrs. Patil apart 
from  her  efficiency  as  an  administrator. 
I only  Sir, recommend  to  her that    in 
this  House  many  well-known  ladies had 
held  the  post of Deputy Chairman,  and 
it was the late Mrs. Violet Alva who dis 
charged her  duties  as Deputy  Chairman 
in  a real impartial manner.    She was  a 
terror  both to   the  Government  and    to 
the   Opposition.    And,  Sir,   I do  recom 
mend to her that such type of attitude is 
required.  

SHRI CHITTA BASU    (West Bengalis Sir,  
I join the  Prime Minister and    the other 
esteemed colleagues in this House in extending 
felicitaions to     Mrs.  Patil    on her   being  
elected   the  Deputy Chairman of  this  august 
House.    I  would  like  at this moment to 
remind her that this is an august House 
representing the States    of this country and the 
people of the entire country.   As such, on many 
occasions this House  will  raise many  
questions,   some-times     inconvenient to he 
other  side of the House.   It is the privilege and 
a particular privilege of this side of the House 
to raise    those    questions in the best interest 
of the country and the people.    It would be our 
earnest request to her that the Opposition in a 
parliamentary democracy is an integral part, 
and the Opposition,  although a minority in this  
House, should  have  equal  opportunity  in  
representing the wishes of the people and the 
States of our country.    I would only request 
her that while conducting the business of the 
House, as you have been doing, Sir, she should 
also take special care so that this side of the 
House is properly represented in the interest of 
the democracy of our country. 

SHRI N. K. P. SALVE (Maharashtra): Sir,  I 
offer my heartiest felicitations    to Mrs. Patil on 
her election to this august post.  Sir, we in 
Maharashtra have known how distinguished has 
been her career in public  life  and equally  we  
have  known how brilliant has been her 
performance in the Maharashtra Legislature.    I 
must, Sir, also submit that we on this side of   the 
House greatly appreciate  the  gesture    of the 
Opposition that while they lost their protest on 
principle they may agree to disagree on that.    
But fortunately they have kept  the  election  of 
Mrs.  Pratibha  Patil above  controversy, even 
though    she    is equally an eminent 
parliamentarian    like Mrs. Mukherjee. 

There is only one thing I want to submit. 
Having worked as an opposition leader and 
having worked as a Minister in the Treasury 
Benches of Maharashtra she is aware of the 
responsibilities and the constraints under 
which the Treasury Benches and the ruling 
party functions. (.Interruptions.) 
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MR. CHAIRMAN: He is right. He gets 
less chances to speak than you people. 

SHRI N. K. P. SALVE: Because you also 
sat there for some time, equally as an 
opposition leader she has known the 
tremendous prerogatives which the opposition 
enjoys in showing complete lack of 
knowledge of rules. Nonetheless, I will 
always plead that she must show the highest 
of consideration to the opposition without 
detriment to our interests. 

And, there is only one more thing that I 
want to say. You would know that a basic 
aspect of human affairs is that sometimes 
soft-spoken demeanour is taken as a 
weakness. I am sure that when she occupies 
that Chair she will realise that we do not land 
ourselves into any calamity because she is an 
extremely soft-spoken person. Thank you. 

MR. CHAIRMAN: I join the Prime 
Minister and leaders of various groups in 
offering my felicitations to Shrimati Pratibha 
Patil and I welcome her to this1 seat. She 
brings to bear in the discharge of her new 
responsibilities a very rich and vast 
experience. She has been a Member. She has 
been a Minister. She has sat in the Opposition 
and she has had the experience of representing 
India in some of the most important 
conferences relating to women's rights. She 
has been a representative in the Nairobi 
Conference. She has represented India in the 
conference on the Status of Women in 
Austria. And she has visited a number of other 
countries. Therefore, her experience is very 
vast and very rich. I am quite sure that she 
will be of very great help and will be a sort of 
relief to me also. 

I offer her my felicitations and wish her a 
very successful career. Now, I offer the floor 
to Shrimati Pratibha Patil. 

SHRIMATI PRATIBHA DEVISINGH 
PATIL (Maharashtra): Hon ble Mr. Chairman, 
Sir, I feel highly honoured on being elected to 
this august post of Deputy Chairman. Sir, I 
am grateful to my leader, Shri Rajivji Gandhi, 
who has given 

me an opportunity to serve in this distin-
guished office. I am also thankful to the 
various leaders of different political groups 
who have offered their compliments to me. 
These compliments, I know, I do not deserve 
all those. But then they were quite 
magnanimous in complimenting me on this 
occasion. Sir, I thank Shrimati Kanak 
Mukherjee. She congratulated me even before 
the election took place. And, therefore, Sir, I 
am quite thankful to all the opposition for 
their sportive attitude. They told me privately 
that it is only a token opposition. 

AN HON. MEMBER: Why, we told you 
publicly also. 

SHRIMATI    PRATIBHA DEVISINGH 
PATIL: Sir, I am quite aware of the duties and 
responsibilities that I will have to shoulder 
after sitting on this Chair. I had vast 
experience in the State Assembly of 
Maharashtra. The Maharashtra people were 
good enough to elect me five times 
continuously, successively to the Legislative 
Assembly since 1962 onwards and, iherefore, 
I did have had the experience of working on 
the Treasury Benches, with the party in power 
and also with the party in the opposition. 
Therefore, Sir, I have had the experience of 
working in the party in power and also in the 
parly in opposition. I have also worked as a 
Minister in the Cabinet and as a Leader of 
Opposition while in the Opposition. 
Therefore, I have sat on both sides of the 
Chair, on the right and on the left, but I have 
never sat on the Chair.    This  time... 

SHRI K MOHANAN: Now at the Centre. 

SHRIMATI PRATIBHA DEVISINGH 
PATIL: This time, I have been given this 
opportunity to sit on the Chair. As a member 
of the party in power, I know what is their 
right, their might, their fight and their plight. I 
have also known what fight the Opposition 
has to put up for their rights. I know what is 
their might and their plight too. Here 
alfterwards. I will see all this happening in the 
House while sitting on the Chair. 



155 Papers Laid [RAJYA SABHA] on the Table 156 

[Shrimati Pratibha Devisingh Patil] 

Sir, we have preserved our freedom, our 
democracy and our Parliamentary system of 
Government in spite of the odds, stresses and 
strains since we became independent. There 
were many internal disturbances and external 
aggressions as well. But we have been able to 
preserve our democracy because of the Indian 
people and the Indian leaders of the past and 
the present as well. Sir, we have built up some 
high traditions in this House. We have always 
tried to preserve dignity and decorum in the 
discussions in the House. 

Sir, Rajya Sabha is supposed to be trie 
House of Elders though I see many youngsters 
sitting here. I know and I have observed that 
though they are young, they are quite 
seasoned, they have lot of experience in their 
own field of work, they are quite mature in 
their attitude and in their thoughts and, 
therefore, they are no less than the elders. 
Therefore, I know, my task is not going to be 
difficult to control the House though there are 
many youngsters sitting here. 

SHRI SURESH    KALMADI     (Maha-
rashtra):  You are also young at heart. 

SHRIMATI PRATIBHA DEVISINGH 
PATIL: Sir, once again, I would like to thank 
all hon. Members. As you know— and I also 
know—they are very sensible people and, 
therefore, it will not be a difficult job for me 
to control the House. 

Last but not the least, I would like fo urge 
upon this House, through you, Sir, that 
Members would come and go, Chairmen 
would come and go Deputy Chairmen would 
come and go, Governments would come and 
go, but the dignity and decorum of the House 
would go on record to preserve and to mark 
the history of the Indian Parliamentary system. 
Therefore, let us rededicate ourselves to the 
high ideals and preserve our democracy. We 
have the fortune and we have the honour  of  
being  the  Members   of    this 

House, of  this  august body, the highest 

body of our motherland. Therefore, the 
responsibility is more on our shoulders I do 
hope, it will be possible for us to take this 
country on the path of progress, maintaining 
all these traditions and look after the welfare 
of the poor, the welfare of the country and the 
progress of all our people. Once again, I thank 
hon. Members for electing me as the Deputy 
Chairman of this august body. I thank thera for 
the trust they have reposed in me. Sir, I will 
always seek your guidance to conducting the 
business of this House. Once again, I thank 
you all. 

MR. CHAIRMAN: I now invite the Deputy 
Chairman to take the Chair. I wish you all the 
best. 

[The Deputy Chairman in the Chair] 

PAPERS LAID ON THE TABLE 

Inquiry report on the incident of fire at Hotel 
Sidharth Continental, New Delhi and related 
papers 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY AF-
FAIRS (SHRI M. M. JACOB): Sir, on behalf 
of Shri Buta Singh, I beg to lay on the Table a 
copy each (in English and Hindi) of the 
following papers:— 

(i) Justice D, R. Khanna Commission of 
Inquiry Report on the incident of fire at 
Hotel Sidharth Continental, New Delhi 

(ii) Memorandum of action taken by 
Government on the Report. 

[Placed in Library.  See No.  LT— 
3226|86 for   (i)   and   (ii)]. 

APPRENTICESHIP (SECOND AMEND-
MENT) RULES, 1986 

THE MINISTER OF STATE OF THE 
MINISTRY OF LABOUR (SHRI P. A 
SANGMA): Sir, I beg to lay on the Table, 
under sub-section (3) of Section 37 of the 
Apprentices Act, 1961, a copy (in English and 
Hindi) of the Ministry of Labour (Directorate 
General of Employment and Training), 
Notification G.S.Rta 


